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IN THE HIGH COURT OF DELHI AT NEW DELHI
RFA(OS)(COMM) 10/2023 & CM APPL.. 35028/2023
JUST SPRAY MARKETING PRIVATE LIMITED & ANR.
..... Appellants
Through:  Mr. Deepak Dhyani, Adv.

VEersus

DEVENDRA KUMAR SACHDEVA TRADING AS M/S
ASIAN AGENCIES ... Respondent
Through:  Mr. Gurpreet Singh, Adv.

CORAM:

HON'BLE MR. JUSTICE NAVIN CHAWLA
HON'BLE MS. JUSTICE SHALINDER KAUR

ORDER
12.02.2025
List on 08" September, 2025.

NAVIN CHAWLA, J

SHALINDER KAUR, J

FEBRUARY 12, 2025/sds

Click here to check corrigendum, if any
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